FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

[Vote: CIRP commencement date as per Hon’ble NCLT Kolkata Bench order in this matter
(IB)/224(KB)2023) was 11.08.2026. However,
inability to act as IRP and subsequently via order dated 06,1 1.2026, Mr Avishek Gupta, having
003/IP-N000135/2017-2018/11499 has subsequently been appointed as IRP in this matter, Mr Avishek Gupta is in process
of filing an application before Hon’ble NCLT to exclude the interim period and hence for all practical purposes the CIRP

commencement date has been assumed as 06, [ 1.2026

FOR THE ATTENTION OF THE CREDITORS OF ELITECARGO INTERNATIONAL PVT LTD

[Formerly Roadwings

o

Date of incorporation of corporate debtor

(%]

Authority under which corporate debtor is
incorporated / registered

4, Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

International Private Limited]

m
1. Name of corporate debtor Elitecargo International Pvt Ltd [Formerly known
as Roadwings International Private Limited]

20.06.1988
ROC Kolkata I

US1109WB1988PTC044666

5. Address of the registered office and principal
office (if any) of corporate debtor

Room no. 3B, 3rd Floor, E-2/5, G.P. Block, Sec -V,
Ultadanga Main Road, Kolkata, West Bengal, India,
700067

insolvency  professional acting as interim
resolution professional

6. Insolvency commencement date in respect of | 06.11.2026
corporate debtor

e Estimated date of closure of imsolvency | 05.05.2027
resolution process

8. Name and registration number of {(he | Avishek Gupta

IBBI/ IPA-003/ IP-NP00135/2017- 2018/11499

9. Address and e-mail of the interim resolution
professional, as registered with the Board

Address: CK-104, Ground Floor, Sector 2, Salt Lake
City, Kolkata-700091, West Bengal
E-mail: avishek@optimusresolution.net

(b) Details of authorized representatives

10. | Address and  e-mail o be used for | Address: CK-104, Ground Floor, Sector 2, Salt Lake

correspondence with the interim resolution | City, _I{Ol%cata-7.[]0091, West Bengal
] E-mail: cirp.ecipl@gmail.com

professional

L1. | Last date for submission of claims 20.11.2026

12, | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the interim resolution professional

13. | Names of Insolvency Professionals identifiedto | Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)

14. (a) Relevant Forms and Web link:

https://ibbi.gov.in/home/downloads

are available at; ) )
Not Applicable as per Information available

Notice is hereby given that the National Company Law Tribunal
insolvency resolution process of Elitecargo Imternational

has ordered the commencement of a corporate
Pvt Ltd [Formerly known as Roadwings




International Private Limited] on 06.11.2026

The creditors of Elitecargo International Pvt Ltd [Formerly known as Roadwings International Private
Limited] are hereby called upon to submit their claims with proofon or before 20.11.2026 to the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit
the claims with proof'in person, by post or by electronic means.

Submission of false or mis]eadina:roofs of claim shall attract penalties.

Interim Resolution Professionkl

Elitecargo International Pvt Ltd [Formerly known as Roadwings International Private Limited]
Reg No: IBBI/ IPA-003/ IP-NP00135/2017- 2018/11499

Address: CK-104, Sector 2, Salt Lake City, Kolkata-700091, West Bengal

AFA Valid till 31.12.2026

Date and Place: 08/11/2026. Kolkata
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SUNDAY, NOVEMBER 8, 2026

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF UNTAG FASHIONS PRIVATE LIMITED
1. |Name of corporate debtor UNTAG FASHIONS PRIVATE LIMITED
2. |Date of incorporation of corporate debtor| 04/02/2016
3. [Authority under which corporate debtor is| REGISTRAR OF COMPANIES, KOLKATA
incorporated / registered
4. [Corporate Identity No. / Limited Liability| U18101WB2016PTC209554
Identification No. of corporate debtor
5. [Address of the registered office and|113, Park Street, Poddar Point, North Block, 10th Floor,
principal office (if any) of corporate debtor|Kolkata - 700016, W.B.
6. |Insolvency commencement date in respect | 30/10/2026 (Order Received from NCLT on 06/11/2026)
of corporate debtor
7. |Estimated date of closure of insolvency |30/04/2027
resolution process
8. |Name and registration number of the
insolvency professional acting as interim
resolution professional
9. [Address and e-mail of the interim
resolution professional, as registered with

Salt Lake Zonal Office

‘qc\a'ﬁl aa; @ UCO BANK Vidyut Bhavan, DJ Block, Sector 2, Bidhannagar

(A Govt. of India Undertaking) WB-700091, E-mail: zo.saltlatke@ucobank.bank.in
NOTICE U/S 13(2) OF THE SARFAESI ACT, 2002

This Demand Notice is hereby given under section 13(2) of the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) read
with Rule 3 of the Security Interest (Enforcement) Rules, 2002 hereinafter calling upon the undermentioned Borrower/ Guarantor to repay the amounts outstanding for the Credit
Facilities granted to them/ on their Guarantee within 60 days from the date of this notice.

If, you, the under mentioned borrower/ guarantor of the respective accounts fail to repay to the Bank the below mentioned amount with further interest and incidental expenses, costs etc.
interms of this notice u/s 13(2) of the said Act, the Bank will exercise all or any of the rights detailed under Sub-section (4) of Section 13 and under other applicable provisions of the said
Act.

You, the under mentioned borrower/ guarantor of the respective accounts, are also put on notice that in terms of Seb-section 13 of Section 13 of the said Act, you shall not transfer by sale,
leases or otherwise the said secured assets detailed below of this notice without obtaining written consent of the Bank.

The details of the account and secured assets along with amount outstanding is given below and further interest thereon till realization, including other costs, charges and expenses are

DEMAND
NOTICE

MANIPUR POLICE HOUSING CORPORATION LTD.

(A GOVT. OF MANIPUR UNDERTAKING)
IMPHAL, MANIPUR

NOTICE INVITING Tender

The Executive Engineer-1V, MPHC Ltd. Imphal, on behalf
of the Managing Director, MPHC Ltd., invites Manual
Item Rate bids for the following works.

NIT No. 02/EE-IV/IMPHC/2026-27 dated 06/11/2026,
Name of Work:- "Construction of New Infrastructure for
District Police Headquarter, Units and Others for Police
Departments, Manipur under the Scheme for Special tobe paid by the respective borrower/ guarantor to the Bank.
Assistance to States for Capital Investment (SASCI) for the sl Name of the Borrower /
Financial Year 2026-27. (SH: - 40 SM Barrack with attached No| Guarantor/ Mortgagor with Address

PRATAP MUKHERJEE
IBBI/IPA001/IP-P02515/2021-2022/13851

(1) Nature of Loan (2) Amount due

27A, Bhattacharjee Para Road, Paschim Barisha, (3) Date of 13(2) Notice sent by

Description of Property
P.O. - Thakurpukur, Kolkata - 700063

the Board pratapmukherjee2@gmail.com Toilet at Loktak Police Station, Bishnupur District)" and Branch Name Speed Post(4) NPA Date LRI C IR S
10. |Address and e-mail to be used for|27A, Bhattacharjee Para Road, Paschim Barisha, Esti - 1.|Mr. Kousik Goswami (Borrower) Slo Late Goutam Goswami, | 1. T L Alc N —| ALL THAT pi d | of Self Contained residential Flat/Unit
Lo | stimated Cost: Rs.1,06,24,628/-, ousik Goswami (Borrower) ate Gol swami, [ 1. Term Loan Al/c No. piece and parcel of Self Contained residential Flat/Uni
correspondence with the nterim resolution  P.0. - Thakurpukur, Kolkata - 700063 Government Quarter, Flat No./Room No. 15, Block B1, 24/1,Danesh | 07980610007495 measuring about 864 (Eight Hundred Sixty Four) Square feet

professional
11. [Last date for submission of claims

12. |Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,

ibc.untagf@gmail.com
20/11/2026
NIL

Earnest Money: Rs. 2,12,500/-.
Period of completion: 12 (twelve) months.
Last date of submission of bid: 1300.hrs of 16/11/2026

Shekh Lane,P.O.- Danesh Shekh Lane, P.S.- AJC Bose B
Gargen,Dist. Howrah, West Bengal—711 109
Late Goutam Goswami (Co-Applicant), S/o Kashinath Goswami,

2.Rs.7,60,801.59 as on 02.07.2025
with interest charge up to 29-09-
2024 with further interest and

including of Super built-up area situated on the (Front Side)
Northern portion of the Second Floor of the said Building situated at
the Mouza- Podrah, J.L. No. - 38, under R.S. Khation No. - 368,

ascertained by the interim resolution
professional

(Three names for each class)
14. |(a) Relevant Forms and (a) Web link:https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives | (b) N.A.

are available at:
Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a Corporate Insolvency Resolution Process of the Untag Fashions Private Limited on
30/10/2026.

The creditors of Untag FashionsPrivate Limited, are hereby called upon to submit their claims
with proof on or before 20/11/2026 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Afinancial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

N and Sicnature of nerim Resoluion Prof ‘Sdl/'. District, Unit, Others for Police Department, Manipur for
Date - 06/11/20%6 A e o e rAp mukenuee| M| Special Assistance to States for Capital Investment

Place : Kolkata INTERIM RESOLUTION PROFESSIONAL|

v *

e A" |
Bank of ﬁl%?; BOlﬁ/

Relationship beyond Banking

BANK OF INDIA

KOLKATA ASSET RECOVERY BRANCH
KOLKATA ZONE
5, BTM Sarani, 2nd Floor, Kolkata-700001

This is to inform that the E-Auction sale scheduled on 09.11.2026 of
immovable properties charged in the accounts of M/s Dua Motors of
Kolkata Asset Recovery Branch duly notified in this newspaper on
07.10.2026 stands CANCELLED with immediate effect.

Date: 08/11/2026

Sd/-
Place: Kolkata Authorised Officer

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
[Note: CIRP commencement date as per Hon'ble NCLT Kolkata Bench order in this matter (petition bearing
No. C.P. (IB)/224(KB)2023) was 11.08.2026. However, the erstwhile Interim Resolution Professional ('IRP')
communicated his inability to act as IRP and subsequently via order dated 06.11.2026, Mr Avishek Gupta,
having IBBI Reg. No. IBBI/IPA-003/IP-N000135/2017-2018/11499 has subsequently been appointed as IRP
in this matter. Mr Avishek Gupta is in process of filing an application before Hon'ble NCLT to exclude the
interim period and hence for all practical purposes the CIRP commencement date has been assumed as
06.11.2026 in this public announcement.]
FOR THE ATTENTION OF THE CREDITORS OF ELITECARGO INTERNATIONAL PVT LTD
[Formerly Roadwings International Private Limited]

District Police Headquarter, Units and Others for Police
Departments, Manipur under the Scheme for Special
Assistance to States for Capital Investment (SASCI). (SH: - 40
SM Barrack with attached Toilet at Women Police Station,
Bishnupur District)"

Estimated Cost: Rs.1,05,81,851/-,

Earnest Money: Rs.2,12,000/-.

Period of completion: 12 (twelve) months.

Last date of submission of bid: 1300.hrs of 16/11/2026.

NIT No. 04/EE-IV/IMPHC/2026-27 dated 06/11/2026,
Name of Work:- "Construction of New Infrastructure of

(SASCI) for the Financial Year 2026-27. (SH:- Construction
of Office of SDPO, Bishnupur)"

Estimated Cost: Rs.1,05,62,237/-,

Earnest Money: Rs.2,11,500/-.

Period of completion: 12 (twelve) months.

Last date of submission of bid: 1300.hrs of 16/11/2026

The bid forms and other details can be obtained from the
Division of Executive Engineer-IV, MPHC Ltd., Imphal upto
1400 Hrs. of 13/11/2026 during the Office hours on written
request and online transfer of Tender Fee of Rs.15,000/- each.

Sd/-
The Executive Engineer-IV,
MPHC Ltd. Imphal

Flat No. 15, Block B1,24/1,Danesh Shekh Lane,P.O.- Danesh Shekh
Lane, P.S.-AJC Bose B Gargen,Dist. Howrah, West Bengal - 711 109

Restaurant), Rajarhat (Near City Center 2 )Kolkata -
700036

Mr. Kousik Goswami S/o Late Goutam Goswami, C/o Mrs. Uma
Nag, Chunavati, Podrah,Thanamakua,P.O.- Danesh Shekh Lane,
P.S.- Sankrail, Dist. Howrah, West Bengal - 711109

All Legal Hairs of Late Goutam Goswami S/o Kashinath Goswami,
Flat No. 15, Block B1,24/1,Danesh Shekh Lane,P.0.- Danesh Shekh
Lane, P.S.-AJC Bose B Gargen,Dist. Howrah, West Bengal - 711 109
All Legal Hairs of Late Goutam Goswami S/o Kashinath
Goswami C/o Mrs. Uma Nag, Chunavati, Podrah, Thanamakua,
P.O.- Danesh Shekh Lane, P.S - Sankrail, Dist. Howrah, West Bengal
-711109

Branch - Bakultala

incidental expenses, costs
3. 28-01-2026 (sent by speed post

13.[Names of Insolvency Professionals| 1. NA NIT No. 03/EE-IV/MPHC/2026-27 dated 06/11/2026, Mr. Kousik Goswami S/o Late Goutam Goswami, “THE SELFIE | on 02-02-2026) Thanamakua Gram Panchayet, Police Station - Sankrail, District -
Representative of creditors in a class|3. Name of Work:- "Construction of New Infrastructure for LATTE’ "MENA TOWER", Chinar Park, 2 nd Floor (Above Armenia | 4.29.01.2025 Howrah, consisting of 02 (Two) Bedrooms, 02 (Two) Toilets,

being partof R.S. Dag No. - 962, corresponding to L.R. Khatian No.
- 4420 (Erstwhile 3230 & 3281) part of L.R. Dag No. - 1124, within

01(One) Dining Space/Living, 01(One) Kitchen, 01(One) Varandha
together with right of user of only main entrance, common passages
and common parts and portions of the said building, together with
undivided and impartible proportionate share of the land measuring
about 2 (Two) Cottaha 11 (Eleven) Chittak 39 (Thirty Nine) Sq.ft.
Vide Registered in Book — |, CD Volume No. 9, Page from 4993 to
5014,being no. 02586 for the year 2015 at DSR Howrah,Dist-
Howrah,West Bengal. The property stands in the name of Mr.
Kousik Goswami, S/o Late Goutam Goswami. Butted and
Bounded by: On the North by : Open to Sky over the Open side
Space., On the South by : Stair Case and other's Flat., On the East
by :Open to Sky over the Open Side Space, On the West by : Open
to Sky over the Open Side Space.

Date: 08.11.2026, Place: Kolkata

Authorised Officer, UCO Bank

s=Eaads ﬁ Indian Bank

£ SHEHIBTETE ALLAHABAD

RASULPUR BRANCH RT3 R RT AT

Baidyadanga More, Rasulpur
Burdwan, Pin - 713151

INMOVABLE PROPERTIES

APPENDIX - IV - A [See Proviso to Rule 8(6) & 9(1)]

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002 read with proviso to Rule 8 (6) & 9(1) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged /
charged to the Secured Creditor, the Symbolic Possession of which has been taken by the Authorized Officer of Indian Bank, Rasulpur Branch, (Secured
Creditor) will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on 20.11.2026, for recovery of the amount due Rs. 10,75,854.00
(Rupees Ten Lakh Seventy Five Thousand Eight Hundred Fifty Four Only) as on 21.11.2025 with further interest, costs, other charges and expenses thereon from
21.11.2025 due to the Indian Bank, Rasulpur Branch (Secured Creditor) from Borrower : M/s. Nirmala Jewellers and Diamond, Village - Binoypally, Post -
Rasulpur, District - Purba Burdwan, Pin - 713151, Mr. Sanjay Chowdhury (Proprietor / Mortgagor / Guarantor), S/o. Sontosh Chowdhury, Village - Binoypally,

Post - Rasulpur, District - Purba Burdwan, Pin - 713151

The specific details of the property intended to be brought to sale through e-auction mode is enumerated below:

RELEVANT PARTICULARS

. |Name of corporate debtor Elitecargo International Pvt Ltd
[Formerly known as Roadwings
International Private Limited]

ADITYA BIRLA
.th CAPITAL
HOME LOANS
Regd Office: Indian Rayon Compound, Veraval, Gujarat - 362 266 | [T) +91 2243567100 |
(Toll free) 1800 270 7000 | CIN: U65922GJ2009PLC083779 | homefinance.adityabirlacapital.com
Branch Office: Aditya Birla Housing Finance Limited, 2Nd Floor, Bangur Bfl Estate, 31
Chowringhee Road, Kolkata - 700016

Sl.
No.

a) Name of Account /
Borrower / Guarantor(s)

b) Name of the Branch

Detailed Description of
Immovable Property

Secured Creditors
Outstanding Dues

a) Reserve Price

b) EMD Amount

c) Bid Increment Amount

d) Property ID

e) Encumbrance on Property
f) Possession Status

N

. | Date of incorporation of corporate debtor |20.06.1988

3. | Authority under which corporate debtor is| ROC Kolkata |
incorporated/registered

4. | Corporate Identity No./Limited Liability

U51109WB1988PTC044666
Identification No.of corporate debtor

5. | Address of the registered office and principal
office (if any) of corporate debtor

Room no. 3B, 3rd Floor, E-2/5, G.P. Block, Sec -
V, Ultadanga Main Road, Kolkata, West Bengal,

1. ABHFL: TANAY BISWAS :- 9836009130
2. Auction Service Provider (ASP): - M/S e-Procurement Technologies Pvt. Ltd.
(AuctionTiger) Mr. Ram Sharma - Contact No. 8000023297 & 9265562819

E-Auction Sale Notice for Sale of Immovable Asset(s) under the
Securitization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 read with provision to rule 8(6) and 9(1) of the
Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the

a) Borrower :
M/s. Nirmala Jewellers and Diamond
Village - Binoypally, Post - Rasulpur
District - Purba Burdwan, Pin - 713151

Mr. Sanjay Chowdhury

(Proprietor / Mortgagor / Guarantor)
S/o. Sontosh Chowdhury

Village - Binoypally, Post - Rasulpur
District - Purba Burdwan, Pin - 713151

Pin

b) Rasulpur Branch

Allthe piece and parcel of property situated at Mouza -
Sahanui, J. L No. 133, R. S. & L. R. No. 1428, L. R.
Khatian No. 1663, Under Nimo 1 Gram Panchayet,
Mahalla Natun Rasta, Village - Bishnupur, P. O. -
Rasulpur, P. S. - Memari, District - Purba Bardhaman,
-713151. Area of Land - 06 Satak Classified as
“Bastu” Vide Conversion case No. 83/15, Memo No.
966/Conv/BL/MEM-1/15. Boundary :
wide Road, South - Open Land of Mintu Biswas, East -
Property of Biswanath Biswas & Chandra Ghosh,
West - Open land of Sipul Biswas.

Rs. 10,75,854.00
(Rupees Ten Lakh
Seventy Five
Thousand
Eight Hundred
Fifty Four Only)
as on 21.11.2025
with further interest,
costs, other charges
and expenses thereon
from 21.11.2025.

a) Rs. 12,96,000.00
(Rupees Twelve Lakhs
Ninety Six Thousand Only)
b)Rs. 1,29,600.00
(Rupees One Lakh Twenty
Nine Thousand Six Hundred
Only)
c)Rs. 10,000.00
(Rupees Ten Thousand only)
d) IDIB50394786749

North - 6'-0”

India, 700067 o e) Not Known to Bank
6. |Insolvency commencement date in 06.11.2026 Borrower(s) and Guarantor(s) that the below described immovable proper- f) Symbolic Possession
respect of corporate debtor ties mortgaged/charged to the Aditya Birla Housing Finance
7 | Estimated date of closure of insolvency [05.05.2027 Limited/Secured Creditor, upon classification of availed loans as Non| | (*) SALE PRICE SHOULD BE ABOVE RESERVE PRICE Contact No. : 95041 66408
resolution process Performing Asset (NPA) on 01-09-2025, issued a notice under Section 13(2) . =
8. [Name and registration number of the in | Avishek Gupta on 12-09-2025 of the Securitization and Reconstruction of Financial Assets Date Of mSPec“on o 051 1 2026 10 181 1 2026; Tlme . 1000 A M TO 0400 P M

solvency professional acting as interim

¢ IBBI/ IPA-003/ IP-NP00135/2017- 2018/11499
resolution professional

9. | Address and e-mail of the interim resolution | Address: CK-104, Ground Floor, Sector 2, Salt

professional, as registered with the Board | Lake City, Kolkata-700091, West Bengal
E-mail: avishek@optimusresolution.net

10. [Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: CK-104, Ground Floor, Sector 2, Salt
Lake City, Kolkata-700091, West Bengal
E-mail: cirp.ecipl@gmail.com

11.| Last date for submission of claims 20.11.2026

12. | Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21,ascertained
by the interim resolution professional

Not Applicable

13. | Names of Insolvency Professionals identified | Not Applicable
to act as Authorised Representative of creditors

in a class (Three names for each class)

Web link: https://ibbi.gov.in/home/downloads

14. ga{ReIevant Forms and
Not Applicable as per Information available

b)Details of authorized representatives are
available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of Elitecargo International Pvt Ltd [Formerly known as
Roadwings International Private Limited] on 06.11.2026
The creditors of Elitecargo International Pvt Ltd [Formerly known as Roadwings International Private
Limited] are hereby called upon to submit their claims with proof on or before 20.11.2026 to the interim!
resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may|
submit the claims with proof in person, by post or by electronic means.

offalse or misl proofs of claim shall attract penalties.
Avishek Gupta
Interim Resolution Professional
Elitecargo International Pvt Ltd [Formerly known as Roadwings International Private Limited]
Reg No: IBBI/ IPA-003/ IP-NP00135/2017- 2018/11499
Address: CK-104, Sector 2, Salt Lake City, Kolkata-700091, West Bengal
AFA Valid till 31.12.2026
Date and Place: 08/11/2026, Kolkata

and Enforcement of Security Interest Act 2002 (54 of 2002) (hereinafter
referred to as ‘the said Act’) calling upon you, the Borrower(s) to discharge
the liabilities in full within a statutory period of 60 (Sixty) days, amounting
to INR 2904326/- (Rupees Twenty Nine Lakhs Four Thousand Three
Hundred Twenty Six Only) the Constructive/Physical possession of which
has been taken by the Authorized Officer of Aditya Birla Housing Finance
Limited/Secured Creditor on 06-03-2026 will be put to sale by auction on
“As is where is”, “As is what is”, and “Whatever there is” on 28-11-2026, for
recovery INR 2904326/- (Rupees Twenty Nine Lakhs Four Thousand Three
Hundred Twenty Six Only) and further interest and other expenses there-
on till the date of realization, due to Aditya Birla Housing Finance
Limited/Secured Creditor from the Borrower(s) & Guarantor(s) namely
RUMKY PATRO & SUPRADEEP GHOSE
The reserve price will be INR 2000000/- (Rupees Twenty Lakhs Only) and
the Earnest Money Deposit (EMD) will be INR 200000/- (Rupees Two Lakhs
Only)) The last date of deposit of EMD is 27-11-2026. The date for inspection
of the said property is fixed on 26-11-2026 between 11:00 am to 04:00 pm
DESCRIPTION OF IMMOVABLE PROPERTY
All That Piece And Parcel Of Flat Being No. D, At South-East Side On The
Third Floor (Earlier Known As Flat No. 3 Vi), Having Super Built Up Area Of
550 Sq. Ft. Of Four Storied Building Together Proportionate Share Of Land
Admeasuring 10 (Ten) Cottahs, 15 (Fifteen) Chittacks And 13(Thirteen) Sq. Ft.
Lying And Situate At And Being Premises No. 93¢, Kankulia Road, P.0. Sarat
Bose Road, P.S.-Formerly Ballygunge Thereafter Gariahat, And Now Lake,
Kolkata, Pin- 700029 Under A.D.S.R.-Alipore, Ward No. 90 Of The Kolkata
Municipal Corporation In The District Of South 24 Parganas. And Bounded
As: East: Railway Land And 10ft Wide Passage West: 6ft Wide Passage And
2 Storied North: 2 Storied Building South: 2 Storied Building.

For Detailed Terms And Conditions Of The Sale, Please Refer To The Link
Provided In Aditya Birla Housing Finance Limited/Secured Creditor's

Website LE. Https://Homefinance.Adityabirlacapital.Com/Properties-For- s Name of the a) Date of Demand Notice
Auction-Under-Sarfaesi-Act Or LE. Https://Sarfaesi.Auctiontiger.Net Nc; borrower / Guarantor / Description of the Mortgaged Immovable Property:- b) Date of Possession Notice
Date: 08-11-2026 Authorised Officer 1 Financing Branch ¢) Outstanding Amount

Place: KOLKATA Aditya Birla Housing Finance Limited

Date and Time of E-auction : Date : 20.11.2026, Time : 10.00 A. M. to 04.00 P. M.
Platform of E-auction Service Provider : https://baanknet.com4

Bidders are advised to visit the website (https://baanknet.com) of our e auction service provider PSB Alliance Pvt. Ltd. to participate in online bid. For Technical
Assistance Please call PSB Alliance Pvt. Ltd., Helpdesk No. 82912 20220, e-mail ID : support. BAANKNET@psballiance.com and other help line numbers
available in service providers helpdesk. For Registration status with PSB Alliance Pvt. Ltd. and EMD status, please contact support. BAANKNET@psballiance.com.
For property details and photograph of the property and auction terms and conditions please visit : https://baanknet.com and for clarifications related to this portal,

please contact Helpdesk No. 82912 20220.

Bidders are advised to use Property ID Number mentioned above while searching for the property in the website with https://baanknet.com.

NOTE : THIS IS ALSO A NOTICE TO THE BORROWER(S)/MO

Date : 02.11.2026
Place : Rasulpur (Burdwan)

Authorised Officer
Indian Bank

Teh! Sk [ UCO BANK

(A Govt. of India Undertaking)

Vidyut Bhavan, DJ Block, Sector 2, Bidhannagar
WB-700091, E-mail: zo.saltlatke@ucobank.bank.in

Salt Lake Zonal Office Appendix-IV, Rule 8(1),
Possession Notice

(For Immovable Property)

\\

&, For All Advertisement Booking
Call : 9836677433, 7003319424

hlirk

EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS FOR THE

SECOND QUARTER AND HALF YEAR ENDED ON 30th SEPTEMBER, 2026

The Board of Directors of the Company, at their meeting held on 06th November, 2026, approved the
Unaudited Standalone Financial Results of the Company for the Second Quarter ended on 30th
September, 2026 of the Current Financial Year 2026-27. The Unaudited Financial Results of the
Company thereon are available on the Company's website at https://imiflindia.com/investor-
relations/corporate-announcement/meeting-announcement/board-meeting-outcome.
Stock Exchange's website at www.bseindia.com and can also be accessed by scanning the Quick

MANGALAM INDUSTRIAL FINANCE LIMITED

CIN: L65993WB1983PLC035815
Registered Office: Old Nimta Road, Nandan Nagar, Belghoria, Kolkata West Bengal-700083, India
Corporate Office: Hall No-1, M R Icon, Next To Milestone Vasna Bhayli Road, Vadodara, Gujarat 391 410
E-mail ID: - compliance@miflindia.com Website: - www.miflindia.com Tel No: +91 7203948909

and

Response (QR) Code.

Place: - Vadodara
Date: - 06th November, 2026

For and on behalf of the Board
Mangalam Industrial Finance Limited
SD/-

Venkata Ramana Revuru

Managing Director

DIN: - 02809108

Whereas, the undersigned being the Authorized Officer of UCO Bank, under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security
InterestAct, 2002 (No.54 0of 2002) and in exercise of powers conferred under section 13(12) read with rule 9 of the security interest (Enforcement) Rules 2002, issued
ademand notice dated calling upon the borrower(s) to repay the amount mentioned in the notice being with further interest & incidentalexpencess,costs,charges etc.

within 60 days from the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken possession that of the
property described herein below in exercise of powers conferred on him/ her under section 13(4) of the said Act. read with rule 8 of the said rules on below mentioned
dates. The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealing with the property will be subject to the
charge of the UCO Bank for an amount with further interest & incidentalexpencess, costs, charges etc. thereon.

The borrower’s/guarantor’s attention is invited to the provisions of Section 13(8) of the Act, in respect of the available, to redeem secured assets.

=

N

Borrower(s) M/s Jay Guru
Developer, Prop. Mr. Aloke
Ranjan Das, S/o Chittaranjan
Das, Address - 28/2,Dakshin
Baksara Road (South Baksara
Road), P.O.- Baksara, P.S.- AJIC
Bose B Gargen,Dist. Howrah,
West Bengal - 711 110 &
Guarantor(s) - Mrs. Soma Das,
W/o Aloke Ranjan Das, Address
- 28/2,Dakshin Baksara Road
(South Baksara Road),P.O.-
Baksara, P.S.- AJC Bose B
Gargen,Dist. Howrah, West
Bengal-711110
Cash Credit Alc No. -
07980510002254 & Term Loan
AlcNo.-07980610020661

Branch: Bakultala

Name of contact person :
Santosh Mishra,
+91 94372 57836

Passage.

Note: Previously issued any uls 13(4) notice(s) regarding SARFAESI Act.2002 has been withdrawn & treated as cancelled.

borrower(s) Mr. Biswajit Paramanik (Borrower), S/o Mahadeb
Paramanik & Mrs. Piyali Paramanik (Co-Applicant), W/o Mr.
Biswajit Paramanik, Address - “BONORADHA APARTMENT”,
Flat No. 504, Block “A”, Uttar Podrah, P.0.- Podrah, P.S.-
Sankrail, Dist. Howrah, West Bengal - 711 109 & 41/1, South
Buxara 1st Bye Lane, P.O.- Danesh Shekh Lane, Dist. Howrah,
West Bengal - 711109 and S. N Traders & Jee Travels, 1st floor,
6A, Mango Lane, Kolkata, West Bengal-700012 and Assistance
Of HR,Kotak Mahindra Finance, 114/9,Rashbihari
Avenue,Kolkata, West Bengal - 700029 & Guarantor(s) - Mr.
Biswajit Paramanik, S/o Mahadeb Paramanik & Mrs. Piyali
Paramanik, W/o Mr. Biswajit Paramanik

Term LoanA/c No.-07980610022474

Branch: Bakultala
Name of contact person : Santosh Mishra, +91 94372 57836

Property No-1 - Bastu Land measuring approximately 02 cottah with two storied Building thereon situated at
District- Howrah. District Sub Registrar Office - Howrah, Additional District Sub Registrar Office - Howrah, P.S.
- Sabek Shibpur now AJC Bose B Garden PS, Ward No. - 41 under Howrah Municipal Corporation Old Holding
No. - 28, New Holding No. - 28/2, Dakshin Bakshara Road, J.L. No - 1, Mouza - Shibpur, Khatian No. - 18, Dag
No - 34. The property stands in the name of Mr. Aloke Ranjan Das, S/o Sri Chittaranjan Das. vide Title Deed
being No. - 1285 for the year 2019 and Deed of declaration being No. - 050105196 for the year 2022. Butted
and Bounded by : (as per First Schedule) On the North by : Land and Building of Gitarani Das., On the South
by : Property of the purchaser., On the East by : 6 ft Municipal Passage., On the West by : 6 ft Municipal

Property No-2- Bastu Land measuring approximately 02 cottah situated at District - Howrah, District Sub
Registrar Office - Howrah, Additional District Sub Registrar Office - Howrah, P.S. - Sabek Shibpur now AJC
Bose B Garden PS, Ward No. - 41 under Howrah Municipal Corporation Old Holding No. - 28, Dakshin
Bakshara Road, J.L. No. - 1, Mouza- Shibpur, Khatian No. - 18, Dag No. - 34. The property stands in the name
of Mr. Aloke Ranjan Das, S/o Sri Chittaranjan Das. vide Title Deed being No. - 436 for the year 2005 and Deed
of declaration being No 050105196 for the year 2022. Butted and Bounded by :( as per First Schedule) On
the North by : Land of Chittaranjan Das., On the South by : Property under Holding No. - 28., On the East by :6 ft
Municipal Passage., On the West by : Property under Holding No. - 23.

Property No-3 - Flat No. - 303, North facing, measuring of area more or less 815 sq.ft. super Built area, third
floor, Sankat Mochan Apartment, consisting of two Bed rooms, one Dining cum Living room, one Kitchen and
two Toilets, Mouza - Uttar Buxarah, J.L. No. - 7, LR Dag No - 401, kh No. -5619, 5621, 5622,5645,5646,5647,
CS and RS Dag No. - 181(p), LOP No. -104, Holding No. - 128, Desbandhu Sarani, P.S. - Formerly Jagacha
now Santragachi, Dist- Howrah, PIN-711 110 under Ward No. - 45, Howrah Municipal Corporation stands in
the name of Aloke Ranjan Das, S/o Sri Chittaranjan Das. vide title deed no-051305572 for the year 2021.
Butted and Bounded by:(as per First Schedule), On the North by : Partly open to Sky and partly Stair case
and Lift., Onthe South by : Opento Sky., On the East by : By Flat No. - 302., On the West by : By Open To sky.

ALL THAT the self-contained residential Flat Room/Unit being No. 504 on
the Fifth Floor, Block 'A’, in the multi-storied building known as
“BONORADHAAPARTMENT" having an saleable area of 749 Square feet
Flat including Super built-up area in the Fifth Floor consisting of Two Bed
Rooms, One Living-cum-Dining, One Kitchen, Two Toilets, One Verandah
etc. within Mouza- Podrah, Police Station- Sankrail, District Howrah -
711109, District Registry Office, Howrah, Additional District Sub-Registry
Office at Ranihati, together with undivided proportionate share of land
underneath together with common right of user of staircase and all the
common areas, facilities and amenities comprised in the said building. Vide
Registered in Book - I, Volume No. 0501-2023, Page from 175328 to
175368, being no. 050104950 for the year 2023 at DSR-1 Howrah, Dist-
Howrah, West Bengal. The property stands in the name of Mr. Biswaijit
Paramanik, S/o Mahadeb Paramanik & Mrs. Piyali Paramanik, W/o Mr.
Biswajit Paramanik. Butted and Bounded by: On the North : Open to sky.
On the South : Entrance, lift and staircase., On the East : Opentosky. On
the West : FlatNo. 503.

a) 28/01/2026

b) 05.11.2026

c) Rs.14,29,725.94 (Rupees
Fourteen Lakhs Twenty Nine
Thousand Seven Hundred
Twenty Five & Ninety Four
Paise Only) as on 02-11-
2026 with interest charge up
to 31-10-2026 for Cash
Credit alc no.
07980510002254 and
Rs.24,10,836.51 (Rupees
Twenty Four Lakhs Ten
Thousand Eight Hundred
Thirty Six & Fifty One Paise
Only) as on 02-11-2026 with
interest charge up to 30-10-
2026 for Term Loan a/c no.
07980610020661, Total -
Rs.38,40,562.45 (Thirty
Eight Lakhs Forty Thousand
Five Hundred Sixty Two &
Forty Five Paisa Only) with
further interest & incidental
expencess, costs, charges
etc. thereon

a) 22/07/2026

b) 05.11.2026

¢) Rs.17,73,434.00 (Rupees
Seventeen Lakhs Seventy
Three Thousand Four
Hundred Thirty Four Only) as
on 06.10.2026 with interest
charge up to 29-09-2026 with
further interest &
incidentalexpencess, costs,
charges etc. thereon

Date: 05-11-2026
Place: Howrah

Authorized Officer
UCO BANK

Kolkata
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® |, MD SARFUL ALAM, S/o
Sehar Ali, of Jatragachi, Ghuni, Eco
Park, 700157, My minor daughter's
actual name SARA PARVEEN.
Inadvertently recorded in her Birth
Certificare and School Certificate
as MST. SARA PARVEEN. That
SARA PARVEEN & MST. SARA
PARVEEN is the same person
by Affidavit before Ld. Judicial
Magistrate 1st Class Barasat Court,
Vide SI No-16618, dated 28-09-2026.
® |, MANISHA NANDI W/o Sri Ashish
Nandi, D/o Late Shyamalendu Roy,
residing at Micheal Madhusudhan Lane,
P.O. & P.S.- Barasat, District- North
24 Parganas, Kolkata- 700124, sworn
before the Ld. Judicial Magistrate, 1st
Class at Barasat vide affidavit No.18,010
dated 04.11.2026 that 'MANISHA
NANDI, W/o Sri  Ashish Nandi,
'MANISHA ROY, D/o Late Shyamalendu
Roy', 'ROY MANISHA NANDI, Wi/o
Sri Ashish Nandi', 'MANISHA NANDI
(ROY), W/o Sri Ashish Nandi' and
'MANISA NANDY, W/o Ashish Kumar
Nandy' is the same and one identical
person in the eye of law.
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Office of the Keshpur Panchayat Samity

Keshpur:: Paschim Medinipur.
The following tender are invited by the undersigned for the
work:- within Keshpur Panchayat Samity. Through electronic
tendering (e-tender) the intending render may be visit website
for the tender notice WBPASMID/KESHPUR/EO e-NIT NO-
20(17)/2026-27, Dt:- 06/11/2026 & 21(27)/2026-27 dt.;-
06/11/2026 other detail & submission of bid will be through the
website tenders.wb.gov.in- only.
SD/- Executive Officer
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Keshpur Panchayat Samity.
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® | Sekh Salim Ali S/O Sekh Akbar Ali
Madal Danga Road, P.O- Garulia, P.S-
Noapara, Dist- North 24 Parganas, Pin-
743133, West Bengal, do hereby declare
that | have changed my name from
as Sekh Salim Ali to Sk Salim Ali and
henceforth | shall be known as SK Salim
Ali son Sk Akbar Ali in all purpose, vide
affidavit no- 30 sworn before the Notary
public at Barrackpore on 01.10.2026.
Sekh Salim Ali son of Sekh Akbar Ali and

SK Salim Ali son SK Akbar Ali both are
same identical person ¢

® Y I @z OLIUR
RAHAMAN, 5/© 10.04.2026 G
WewEs (FE FH) A@PIE (@6
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743222

® |, Bishwanath Debnath, S/o. Late Jagat
Paban Nath, residing at 108/1/1, Arabinda
Road, PO & PS.- New Barrackpore, Dist
North 24-Parganas, Pin- 700132, hereby
declare that in my Driving licence No.- WB
33 2021005063, wherein my name has been
recarded as Biswanath Debnath, Bishwanath
Debnath and Biswanath Debnath, both are the
same and one identical person as per Affidavit
in the Court of Judicial Magistrate, Ist Glass, at
Barrackpore, North 24-Pgs. Dated 04.11. 2026
® 5T MD KABIL ALL @1 - Late Md Rajjak,
R, (- @rieRE, AT
TG54, (Sl- B&d 18 o0, P 48038y |
N (HR FC, TKE FG, @ IC S
ARE TY ABFFE @ HE T MD
RAJJAK ST | SR 214 S0 SRR -0 7
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RAJJK ALI 9% 3% TR HL.S. 7 AibReas
¢ @O WWE A AW MD ABDUL
RAJJAK SIZ | %1 & wo/s0/k0%0 ©ifitd
ARPIS (I 1% 97 GRS 3 0 9
AR 3% W 2=E MD RAJJAK | S 3R
MD RAJJAK, MOHAMMED RAJJK ALI
@3 MD ABDUL RAJJAK & 6 %feq I7& |
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%mmzos 5. & Bre, eimeR, -
TN, (G- Ted 24 AT, (SOl
700110, M@ 13/10/2026 SIfftd  AER=@
@EF oA @dE GfFefes w70 [0
TULU MUKHOPADHYAY, % ASIT
KUMAR MUKHOPADHYAY,  foret
RABIN BANDYOPADHYAY @2 TULU
MUKHERJEE, =t ASIT MUKHERJEE, foret
RABIN BANDYOPADHYAY &3 ¢ s 3fe
ZZAM|
® i Saddam Hossain, ffel- Nur Islam
Mondal, &1 &= (3, (#11s (31, AITI- AT,
T&q 38 A9 | SN GBI (I FICS (Being
No.SPHH 40769546) 1M Saddam Mondal
TMZ 1 38.50.30% G WfTEE, w1F F7,
QqEPTS (FI6 RFefes a0eT Saddam Hossain
@ Saddam Mondal €3% & AT 91ey 21|
© [ [PSITA AICH W/O- PRITAM KANJILAL
D/O- MADHU SUDAN AICH, RESIDING
AT GUPTA COLONY, NABAPALLY,
CIRCULAR ROAD. P.O.- NABAPALLY,
PS.-BARASAT, DIST- NORTH 24 PGS.
KOLKATA- 700126 W.B. IN MY AADHAAR
CARD MY NAME INADVERTENTLY
HAS BEEN RECORDED AS IPSITA AICH
KANJILAL SHALL HENCEFORTH VIDE
AFFIDAVIT (NO- 10722) ADDL. CHIEF
JUDICIAL MAGISTRATE (IST CIASS) AT
BARASAT COURT DT-7.8.2026 DECLARED
MY CORRECT NAME IS IPSITA AICH.
IPSITA AICH & IPSITA AICH KANJILAL IS
THE SAME & ONE IDENTICAL PERSON.
© TGRSR AR k- WB 3320080039525
9 90g LALIT KR MANDAL, *1® 2/11/2026
gfefmE wifersds (FF w0 A@pre @l
GRS (k- 21739) WA WNE AIF AN
LALIT KUMAR MANDAL z@@®I LALIT
KUMAR MANDAL ¢ LALIT KR MANDAL
93 @ wfeT AfE |

W (FOIda i e, aatranaf Faaret ffex,
S, S @ JATE care, Mibe A1 21T, Ferarel, AfRpaam-a0000y

(FI: 099-33b¢ 89 98; T—(IeT: kollerd@federalbank.co.in, @TIRIRE: www.federalbank.co.in,

CIN: L65191KL1931PLC000368

TSR THTAT (ATTTPITTS) 6T, 2003 -EF 6T ©(5)—TZ AT AFFITIAH AT, 2003

ke (G2 &7 AF TE W13’ RO Sfafe)-«aq so(R) wafies s
Q. | EPEICS R @S el AEd 0€.0¢.303
e wifd SIFIED TH, AT = o (:gm ﬁ;ﬁm
. | BB reEee el R St @al IBBI/IPA-003/IP-N00135/2017- | ARy TR | A T ogfe oy | TS AR (R I, 3o
" | e v e | 2013/m1499 BN S aveemam | :ai ety cibmefen faqme | ePianeifed | Trween @ak
5. | AST Tz e TORN e | Fiw-sos, S G, (739 3, 75 1 51, s | QAT Wi v, ot Fe@el/ | 25€99800000950 e oS @ser Qi Pl AT
IR ST 998 - G wiEfS FEFOI-00083, 5T e @A I, feratfi et TN (T, (wrea e @F;MTE 2058 wifaa: 753,894,359/~
Z-(: avishek@optimusresolution.net ot w R GReR (i TG oifqd 29T ¢F (@R 08.04.30%% Rk
So. | RCBT TS elERITET A BTI: BT-308, ST GFI, G737 8, 715 (7 15, Feifgrafa, ©3.50.3039 [CEEER SrebfE TeE
SIS &) A2 BT @9 B~ | FeipTel-a000ss, oIfR5aRe ) €84, getsiifires (TS, widfE MZ7GD5TEE6H012960, |  «mfetag | Wil Aromg2 Biset
= Z-(: cirp.ecipl@gmail.com FeTTel, A5 -10003, 73),00,000/~ i 72 23322410193151, wifa: @), 02.0€.30%%
s, | o o iR 20.33.20%Y ) 5 00 f3, 71182 Fifs wae 2039 €F T, 09.08.30%Y |  SRIT TFI-
s, [ 5 7 4 (va) 7 Soterar w Fr-an | etcare A fet1 ST 12 AT, et TR ([efo), o 2
B T e e e 2, @37 8, (AL 2, ST fofere awa ¢
s wemrsir (3 <) cfifren FeTTel, AF5TaE-9000uL- WB02AU5882 AffF 4.80% TA
so. | @iTe fits wemreim sHufe efefif | eramy 7 AT S04y 2ATE AeleiTeT qaR AT FZ-THE AZ-AeNeRSl GIRFETIT Hoot S AIET Qe (A G2 GES S 2ATET
i el 2exm oy s Zrofm IS rFa/ATeR Sf{7ia wifkiees 77 AR SIIFerta (@fFre eofta @l e ksl azel wraferee |
TG s 1 (2 e 9B I (A 7S T e R RS S RO eoitme SiFReies Sisif/siemmEt e @4l 2w s Tfeeki 98 TiE
G TORE FC) FI0E (@AZH/ TR ST A GIES S0t gifieraed (GiieSflt 2610a?) tofa sraferem

38, | (3) vl ¥ @3 (}) ST () €TIafeT®: https://ibbi.gov.in/en/home/
=(fsfAfmr v o2 $o@ A0z 9AE: | downloads (F) $2/eTa 2 SR 2ATAIST 70

«rogiaT @3 (@i @I T 0% (@, TG TR @A T R 00.53.30%0 Wi @fibai
ZBIRIIE 2t foTe (4 (ATT 2 THRAIE 2ZTet ffee] - ag STAEs Zers ™ @raifEesm
AT T ST G FTACR |

oA @feBITt TR 2ie e (TdA AR THRAIE 2AEres fAfih] -7 wemreTT
@A (BTET @ 7R So- (@ Sffre B ZUHR (@Uefete i T Ie-a T 20.55.30%% 41 ©F
it Sior mifRefs R eI ATS (op T G DA S T |

I Yemreral IXR—L e TS Sitre wiRef (@FeTa 2ERERE S el (A | AR T demrst
sitra wifd efiel 0T fireral ZI0e S0, B MGC A1 ARG AT SAI &l re #Arae|

i FoiTE e wedt R erme wifke wace s zrs A

wforas @

FUBRT @UEEEe evere

afeBITeft TBIE 2l s (149 (T TH I 2Zres FHiEse]

EI: FeTFrel

©Iffidl: 04.33.3030

G (@4 @R/ TFE A fEfEe FfeulE G i T vt gFfae i Oe e e Reia Say w2 | FEEEsE
TR AIE FfThres sEire S R et wretd SRiee (@, (@S 998 QIS AT (A SALATTE @
SFTT AW @2 ED SRS ditee Soitare widE ara Az | @2 wdiE ARG eI (4TI 2ETR PRI (T SRS (@)
RRIZ -7 P RRET ST @910 (@741 OIfRT SRaAv #AfRPT=in (F- 2=l Syieis) R @fiws 2wz |

G Tl @R fesfea Siffid (0 wo fia ey SAfTE wAfimiier ST SitIe=rs! v, ST TSy e A0S AT S Sy SR Sgi
ST Z0%, (D] FCS SN T4 2051 & SF S 7 ARIA 9T TF A0 93 T Fafirs wrifeefr et 7 s e
T AN FICE AN PRI AN 2ifS o (Fie el wifa =1 3032 92 1% Te afiee sl e M 2@, Reg sar ez
sz B& Fafre srifeefer Afasem wret frem 2irs e sret Ko Avrset fre =i

GF CF AN SR TS FAA 20 (7, I A 1R s et 8@ FJafs srifesfs st e, e ar oy @mesie zaiea
1 (U0 S TR | 1 S e R iy JpT0ER A 2ARer T S, ©1Z0E G2 1% A SATAIGTCO! AWCEA (93 $F F,
CITRTG @ @R S AE@ TSR 42512011, B1er @ WMwe Tejifne @ Arsts [N (rewia ity Siemme eotag 9141 I T Fafre
Trifeefer e T 2i1e SdE SN (A AR T SEE (677 9 27, ©Z0E 99 (@ie [l w51 53 e sl s
A G AIE S 2lfs AfGaroea a7 (eT i Qe | @ AR T SIEa So(v) (RIAE S0 GRImE M O Fafre
srifeele (@ifim R Al srrifeal) o aag) azd TR afs SIeFTE ST S T4 205 | AR FTFEd 86 9iF @92/t
S (FIAS SRR FEI (SN TZITS! AN (@ JIF ST @ R 2lfs (@FIe o7 *FeRRmeiy «F el e w41 za|

CFSITET
(AR W1, 2003 &3 TAE SFAiTe wifEwiEer)

= forfise-«a ware

_|_



